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of the uniform rate of the Gharchukti 
Tax on the Jhumias throughout Tri-
pura; and 

(1)l whether Government have 
taken any final decision to have a 
uniform rate of Gharchukti Tax in 
Tripura'? 

The Deputy MiDlster in the MinIs-
IrJ of Food and Agriculture (Shrl 
A. M. Thomas): (al No. 

(bl No, The question of a uniform 
rate of tax is not being considered. 

Land for Displaced Perscms Ia 
Tripura 

119. Shri Dasaratha Deb: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(al the stePs that have been taken 
to provide residuary land to the dis-
placed persons who have been settled 
in the colonies of Tripura and who did 
Dot receive full quota of land as 
provided in the scheme; and 

(bl when this work of providing 
land to them in Tripura would be 
mmpleted? 

The Depaty MInister in the Minis-
try of Food and Agricnltnre of Food 
(Shrl A. M. Thomas): (al The Tri-
pura Administration is at present 
processing acquisition of 450 acres out 
of 1400 acres required for the purpose. 
This land will be distributed to dis-
placed agriculturists after acquisition 
proceedings are finalised. The Ad-
ministration is also on the look out for 
additional land for distribution to the 
displaced persons. 

(bl During 1964-65. 

Land for Displaced Persons 

120. Shrl Dasaratha Deb: Will the 
Minister of Food and Agricultnre be 
pleased to state: 

(al whether any assessment has so 
far been made regarding the avail-
ability of Khas land to be distributed 
among the displaced persons who have 
.at received 5 kanis of land in the 
mlonies in T"1rpura; and 

(bl if so, the amount of land whkh 
may be made available ~o the displaced 
persons in Tripura? 

The Deputy Minister in the MinIs-
try of Food and Agriculture 
(Shri A. M. Thomas): (al No. It is 
not possible to assess the availability 
of Khas land till the survey and 
settlement work which is currently in 
progress in the territory is completed. 

(b). Does not arise. 

Rangoon-~dras Air Service 

1%1. Shri Koya: Will the Minister 
of Traasport and CommlDlications be 
pleased to state: 

(a) whether it is a fact that the 
Union of Burma Airways had ap-
proached the Government of India 
for permission to start an air service 
from Rangoon to Madras ui.a Colombo; 
and 

(b) if so, whether Government 
intend to give the necessary permis-
sion? 

The Deputy Minister In the MInls-
try of Transport and Communi/lBtioDS 
(Shri Mohiuddill): (a) No, Sir. 

(b) Does not arise. 

Coastructlon of Over-Bridge at 
Ambala Cantt. 

122. Shri D. D. Purl: Will the 
Minister of Railways be pleased to 
atate: 

(a) when the construction of the 
over-bridge on the railway line at 
Ambala Cantt. is to IItart and by when 
it is expected to be completed and 
opened to traffic; and 

(b) when the road traffic was 
diverted to the bye-pass for the 
construction of this bridge? 

The Depnty MbWrter in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) and (b). For under-
taking the construction of the over·-
bridge at Ambala Cantt. road tralllc 
was diverted in December, 1961, and 
the work on the bridge proper YU 
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started. The work had, however, to 
be stopped in February, 1962, at the 
request of the Chief Engineer of Stste 
P.W.D. who was considering a revision 
in the design Of the approaches. The 
work was started again in August, 
1962, and is now in progress. Rail-
way portion of the work is expected 
to be completed by the end of March, 
1963. 

Dam on Godavari 

123. Shrimati Maimoona Sultan: Will 
the Minister of IrrIgation anel Power 
be pleased to state: 

(a) whether the Madhya Pradesh 
Government have proposed a scheme 
for the construction of a dam on the 
Godavari; and 

(b) if so, what is the Central Gov-
emment's'decision in this regard? 

The Minister of State In the Minis-
try of Irrigation and Power (Shn 
A!ageaan): (ai There is no wch pro-
posal for the construction of a dam on 
Godavari. A multi-pu~l)se "roject 
on upper Wain ganga, a tributary of 
Godavari, is, however, under investi-
gation by the Central Water and 
Power Commission. 

(b) Does not arise. 

Poultry Development Bleeks 

r Shri Mohsin: 
lZ4.{ Shrl S. B. Patil: 

lShri A. K. Gopalan: 

Will the Minister of Food and Agrl-
e1Iltare be pleased to state: 

(a) Whether it is a fact that Gov-
ernment have decided to establish 50 
intensive poultry development blocks; 

(b) where and when they will be 
established; 

(c) what is the foreign exchange 
involved for the import of the Incuba-
tors for the purpose; 

(d) whether the scheme would fulfil 
the requirement of eggs in the coun-
try; and 

(e) the amount set aj)art tor the 
purpose of poultry development, 
State-wise, during the Third Plan 
period! 

The Depoty Mlnister in the Ministry 
Of FOOd and Agriculture (Shri 
A. M ... Thomas): (a) and (b). 
The Third Five Year Plan pro-
vides for the establishmeftt of 50 
intensive poultry development blocks 
in the States. The State Governments 
concerned have, however, so far 
accepted the allotment of 34 blocks 
only. Out of these, 7 have alr~ady 
been set up, while 27 more are ex-
pected to be set up by the end I)f 1963-
64. A statement showing the State-
wis(! allocation of the blocks is' 'aid 
on the Table of the House. [See 
Appendix I, annexure No. 15]. 

(c) No foreign exchange aUotment 
has been made exclusively for this 
scheme. The requirements of inc1\ba-
tors for this scheme will be met partI}" 
from indigenous production and partly 
from a lot of 167 incubators "'hich 
are being imported largely for 'he 
State Poultry Farms and the Regicnal 
Poultry Farms. 

(d). This is one of several schemes 
taken up or proposed to be taken up 
under the Third Five Year Plan for 
increasing the production of 2ggS. It 
all these schemes are fully implement-
ed. it is expected that the prndur: :on 
of eggs will be Increa.ed ·0 5000 
millions in 1966 as against the esti-
mated production of 2880 millions in 
1081. 

(el A statement is laid on the Table 
of the House. [See Appendix I, 
annexure No. 16], 

Robbery at Kank!narrah BaD ... a,. 
Station 

r Shrl Mohsin: 
US. '\. Shrl S. B. PaUl: 

Will the Minister of Rallwa,.s be 
pleased to state: 

(a) whether it is a fact that some 
armed people threw crackers at 




